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13.24 hrs.

COMMTTEE ON THE “WELFARE
OF SCHEDULED CASTES AND
SCHEDULED TRIBES
TWENTY-EIGETH AND TWENTY-NINTH

REPORTS

SHRI D. BASUMATARI (Kokra-
jhar): I beg to present the folowing
Reports of the Committee on the Wel-
fare of Scheduled Castes and Sche-
duled Tribes:—

(1) Twenty-eighth Report on
action taken by Government on the
recommendations contained in their
Fourteenth Report on the Ministry
of Steel and Mineg (Department of
Stecl)—Reservationg for, and ' em-
ployment of, scheduled castes and
scheduled tribes in (i) the Hindus-
tan Steel Limiteq (Headquarters
Organisation); (ii) Bhilai Steel
Plant; (iii) Rourkela Steel Plant;
(iv) Durgapur Steel Plant; and (v)
Bokaro Steel Limited.

(2) Twenty-ninth Report gn action
taken by Government on the recom-
mendations contained in their Nine-
teenth Report on the Ministry of
Shipping and Transport (Transport
Wing)—Reservation for, and em-
ployment of, scheduled castes and
scheduled tribeg in selected Major
Ports viz.,, Bombay, Mormugao and
Cochin on West Coast; and Madras,
Visakhapatnam afd Calcutta on
East Coast

13.26 hrs.

PETITION RE NATIONALISATION
OF PLANTATION INDUSTRY AND
TRADE

SHRI BIREN DUTTA (Tripura
West): I beg to present a petition
signed by Shri Rattan Lal Brahman,
Vice-President, All-India Plantation

Workers Federation, Calcutta, and
others regarding nationalisation of
plantation industry and trade.

STATEMENT CORRECTING ANSW-

ER TO STARRED QUESTION NO.

668 RE UNIFORMITY IN SELECTION
ETC. OF VICE-CHANCELLORS

MR. SPEAKER: Prof. Nurul Hase’,
may lay the statement on the Table. |



